%

IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P.(C) 3918/2021 and CM APPL.19941/2021
JORAWER SINGH MUNDY @ JORAWAR SINGH MUNDY

..... Petitioner
Through:
Versus
UNION OF INDIA&ORS. ... Respondents

Through: Ms. Shiva Lakshmi, CGSC, Mr.
Madhav Bajaj and Mr. Govind
Sharma, Advs. for UOL.
Mr. Jawahar Raja, Ms. Aditi and Ms.
Anjesh Dahiya, Advs. for R-4

(through v/c)
CORAM:
HON'BLE MR. JUSTICE SACHIN DATTA
ORDER
16.04.2025

List along with W.P.(C) 2887/2025 on 06.05.2025 at 04.30 PM.

SACHIN DATTA, J

APRIL 16, 2025/cl

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/06/2025 at 14:45:32



